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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 1382 of 2024 

 

IN THE MATTER OF: 

Alok Singh                   ….Applicant 

VERSUS  

MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE & Ors.                                        ….Respondents 
 
 
 
HUMBLE SUMMISSIONS FOR:- 
 
1. TAKING ON RECORD THE CONTINUED ILLEGAL FELLING 
OF TREES IN KUKRAIL RESERVE FOREST IN VIOLATION OF 
HON’BLE NGT ORDER PASSED ON 24/12/2024 IN THE 
PRESENT MATTER AND HUMBLE PRAYER TO PASS AN 
ORDER TO RESPONDENT NO. 2 - PRINCIPAL CHIEF 
CONSERVATOR OF FORESTS (PCCF) UTTAR PRADESH TO 
STOP FELLING OF TREES WITH IMMEDIATE EFFECT 
 
2. FOR TAKING ON RECORD THE NON-FILING OF REPLIES 
BY RESPONDENTS DESPITE REPEATED OPPORTUNITIES 
AND LAPSE OF NEARLY ONE YEAR 
 
 
 

 
 
 
 
 
 
 

 

Date: 28/01/2026                             

Place:Lucknow  
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SYNOPSIS 

The present submission is being filed to bring to the urgent attention of the 
Hon’ble Tribunal two serious issues involving non-compliance of its orders 
and ongoing environmental damage in Kukrail Reserve Forest: 

 

1. Continued Illegal Felling of Trees in Kukrail Reserve Forest in 
Violation of NGT Orders: 

Despite specific directions of the Hon’ble Tribunal passed on 24/12/2024 
(Annexure A-1) to respondents restraining illegal felling of Trees in Kukrail 
Reserve Forest, large-scale unauthorized cutting of trees is presently taking 
place. The matter was reported to the Divisional Forest Officer (DFO) 
Lucknow on 30.12.2025 with photographic evidence (Annexure A-3). 
Although the DFO visited the site and assured action, no preventive or 
punitive steps have been taken. A formal notice on 13.01.2026 was 
subsequently served through email on DFO Lucknow copied to the 
PCCF(Uttar Pradesh), PCCF Wildlife (Uttar Pradesh), Ministry of 
environment forest and climate change New Delhi (Annexure A4). The issue 
has also been independently verified and reported by reputed media - 
Navbharat Times on 16/01/2026 (Annexure A-2). 

 

2. Non-Filing of Replies by Respondents despite Repeated 
Opportunities and Lapse of Nearly One Year: 

The Hon’ble Tribunal directed the Respondents in the order passed on 
24.12.2024 in the present matter to file their replies after the notice is served. 
Despite the passage of more than one year after the serving of notice, the 
Respondents have failed to do file the reply. Even after a further opportunity 
was granted by order dated 28.10.2025 allowing two weeks’ time to place 
IAs on record, more than three months have passed without compliance. 

 

 

 

 

 

Date: 28/01/2026                             

Place:Lucknow  
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SUBMISSION 

MOST RESPECTFULLY SHOWETH: 

1. That the present Original Application is pending before the Hon’ble 
Tribunal concerning conservation and protection of Kukrail Reserve Forest 
and Nawab Wazid Ali Shah Zoological Garden of Lucknow. 

2. That the Hon’ble Tribunal had earlier directed on order passed on 
24/12/2024 that no illegal felling of trees shall take place in Kukrail Reserve 
Forest. 

 

I. CONTINUED ILLEGAL FELLING OF TREES IN VIOLATION OF NGT 
ORDERS 

3. Large-scale unauthorized felling of trees is ongoing in violation of the 
Tribunal directions. 

4. Complaint was made to the DFO Lucknow on 30.12.2025 with 
photographic evidence. 

5. Despite site visit and assurance by DFO Lucknow on 30/12/2025, no 
action was taken to stop the felling of trees. 

6. Formal Notice on 13/01/2026 was served by applicant on DFO Lucknow 
also copied to PCCF(Uttar Pradesh), PCCF-Wildlife (Uttar Pradesh), Ministry 
of environment forest and climate change New Delhi. 

7. The matter of illegal felling of trees has been reported by a major news 
paper - Navbharat Times - after proper verification by visiting the site. 

8. Prior notice was also served upon Director (Eco-Tourism) on 29/12/2025 
regarding reported construction been initiated related to establishment of 
Night safari even though the matter of Night Safari is currently sub-judice in 
the Hon’ble Supreme Court and NGT.    

 

II. NON-FILING OF REPLIES BY THE RESPONDENTS 

10. Replies were directed to be filed after service of notice as per the order 
passed by Hon’ble Tribunal on 24/12/2024. 

11. No replies have been filed to date even after passing of one year after 
serving of notice. 

12. Further time granted of two weeks by Hon’ble Tribunal on 28.10.2025 
has also not been complied with. 

13. The delay is obstructing adjudication of serious environmental concerns. 
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PRAYER 

It is therefore most respectfully prayed that this Hon’ble Tribunal may kindly 
take cognizance of ongoing violations, direct immediate stoppage of tree 
felling, call for action taken reports, and direct respondents to file replies 
within a strict time frame. 

 

         Filed By: 

                                                                        

Alok Singh  

      Applicant-in-person 

Date:  28/01/2026 

Place: Lucknow 
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Item No. 08  Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 1382/2024 

Alok Singh                 Applicant 
Versus 

Ministry of Environment Forest 
& Climate Change & Ors. Respondent(s) 

Date of hearing: 24.12.2024 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER  

Applicant: Mr. Alok Singh, Applicant in Person (Through VC)   

ORDER 

1. In this original application, the Applicant has raised a grievance 

against the night safari and shifting of Nawab Wazid Ali Shah Zoo in 

Kukrail reserve forest in Lucknow. The allegation of the Applicant is that 

the Central Zoo Authority has granted permission for shifting of Zoo to 

Kukrail reserve forest, Lucknow. Further allegation is that the night and 

day jungle safari is being started and the same will adversely affect the 

reserve forest and will cause irreversible damage to the natural eco 

system of the forest, cutting down of thousands of dense trees and 

impacting the climate change. The stand of the Applicant is that though 

the complaint was made to the different authorities, but no action has 

been taken. The OA refers to the news item stating about establishment 

of night safari by using almost 50% of the total forest land and cutting of 

more than 1500 trees at Kukrail reserve forest on account of night safari 

survey signals.  
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2. The OA raises substantial issue relating to compliance with the 

environmental norms. 

3. Issue notice to the Respondents for filing their response/reply by 

way of affidavit before the Tribunal at least one week before the next date 

of hearing through e-filing. If any respondent directly files the reply 

without routing it through his advocate, then the said respondent will 

remain virtually present to assist the Tribunal. Applicant is directed to 

serve the respondents and file affidavit of service at least one week before 

the next date of hearing. 

4. Till the next date of hearing, the respondents are directed to ensure 

that no illegal felling of tree takes place in the Kukrail reserve forest.  

5. List on 21.04.2025.  

Prakash Shrivastava, CP 

Dr. A. Senthil Vel, EM 

December 24, 2024 
Original Application No. 1382/2024 
dv.. 
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